NTRAL ADMINISTRATIVE TRIBUNAL,ALLAHABAD BSENCM=-ALLAHABAD,
O.A. N@. 1034 °f 1992'
al Kushuahileseesssensssnssssessassssses Applicant,

Versus

The Union ef India & Otmragooool-‘n-.oocooo..‘ﬁapl,ndmtﬂ.

Hont'bls Mr, Mahara] Din = A.M,

{8y Hon'ble Mr, Maharaj Din = J,M,)

The applicaent was posted as Asstt, Past-Mastsr, Accounts,
Banda jon 26,12,91 and from that date he is working en that poat

- at Hegqd Poat Office Banda,

2, The applicant alonguith Sri Lallan Tr;tvedi, Post al
Assistant, Birsinghpur Satna funder Rewa Division (M.P)

moved |joint application for mutusl transfer on 4,9,90, The
sald gpplication for mutual exchange applied for, was approved
and the applicant was transfarred te Rewa District (M.P,.).
The applicant nuw‘becausa of the cranges circumstancss made

representation for cancellation of the transfer te Rewa (M,P,)

The r ¢spondent filed reply and resigted the claim of the
appligant, |

ars
3. The learned counsel for the parties/howaver heard at
the agmission stage and the lsarned counssl for ths applicant
has pragsed that the directiona may be issuyed te tha respondants
to re+consider the request of the applicant on his submitting
afresh representation, The applicant appeareed in the Depart-
mental examination for the post of Rsstt, Post Master Accounts
and wgs deslared successfuls The spplicant was promoted on the
poat of Asstt, Post Mastar Account Banda on adhoc basis, It is
said that there are number of posts lying vacant of Rsstt.
Post=|TMastsr Accounts in Benda. As suph he can be adjusted therson
the ptomotional pest, The applicant also recasived the heouse
building advance Rs, 50,000/= and hs is cmstructi_ng a house at

Bandaj He has therefors, statad that he is not in a position

to move out to Rewa on transfer,



4,

after the erder of the mutual transfer was passed, it would be

just and

tisn aboy
is thereflore directed to submit a fresh reprsssptation for
cancellation of his transfer within a period of two weeks amd from

date of
the /reced

directed

a pariod

representation of the applicant, The 0,A, is accordingly dispesed

of? at tHe admission stage.

Ots: Sept.

{ops)

THus considaring these facts and the changs circumstances

-7 -

propar to permit the applicant te submit a fresh representa-

t the gancallation of pis transfer to Rewa$ The applicant

pt of the copy sf this order and the respopdents are
to dispose of the representation by speaking order within

of twe months from the date of the receipt of the

%?z

2Y-
Pember (3}.

24, 1992,




